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Under these circumstances, a department at Union Government level should
be constituted. It is important to look after the welfare of the Backward Classes.
They are the sons and daughters of the Bharat Mata. They have to take special care
to develop these communities in education, employment and other sections of the
society.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Ryaga Krishnaiah : Shri Ram Chander
Jangra (Haryana), Shri Mayankbhai Jaydevbhai Nayak (Gujarat), Shri R. Girirajan
(Tamil Nadu), Prof. Manoj Kumar Jha (Bihar), Shri M. Mohamed Abdulla (Tamil
Nadu), Shri Meda Raghunadha Reddy (Andhra Pradesh), Dr. John Brittas (Kerala),
Dr. Sasmit Patra (Odisha) and Dr. Fauzia Khan (Maharashtra).

Shrimati Dharmshila Gupta, “Demand to release funds for adding 350 beds in
State Cancer Institute of the Indira Gandhi Institute of Medical Sciences, Patna.”

Demand to release funds for adding 350 beds in State Cancer Institute of the Indira
Gandhi Institute of Medical Sciences, Patna
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MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Smt. Dharmshila Gupta : Shri M. Mohamed Abdulla
(Tamil Nadu), Shri Niranjan Bishi (Odisha) and Dr. Sasmit Patra (Odisha), Shri R.
Girirajan  (Tamil Nadu), Shri M. Shanmugam (Tamil Nadu), Shri Devendra Pratap
Singh (Chhattisgarh), Smt. Sadhna Singh (Uttar Pradesh) and Shri Naveen Jain
(Uttar Pradesh).

Shrimati Sudha Murty, yours would be taken up tomorrow at item number two
in Zero Hour. Are you okay with that?

SHRIMATI SUDHA MURTY (Nominated): Okay, Sir.
MR. CHAIRMAN: Tomorrow in Zero Hour because you hardly have any time left.

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, at many
times, you have given her opportunities.

MR. CHAIRMAN: The Leader of the Opposition has a very good point that she has
had on multiple occasions. But those who are vigilant get opportunity.

SHRIMATI RENUKA CHOWDHURY (Telangana): Sir, | am also vigilant, then, why do
| not get?

MR. CHAIRMAN: You are not just vigilant, you are more vigilant. | take care of it. |
was being considerate that she came too close to it with 20 seconds left and,
therefore, accommodating...
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SHRI RENUKA CHOWDHURY: Fair enough. But then, | have been waiting for my
time...

MR. CHAIRMAN: Renukaji, we will have a cup of tea today. Now, Question Hour.

12.00 NOON
ORAL ANSWERS TO QUESTIONS

Welfare of Scheduled Castes, Scheduled Tribes and other marginalized group

271. SHRIMATI RAJANI ASHOKRAO PATIL: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:-

(a) the budget allocated to each State for the welfare of Scheduled Castes,
Scheduled Tribes and other marginalized groups;

(b)  the manner in which the Ministry is addressing the concerns of marginalized
groups regarding discrimination and lack of opportunities; and

(c) the details of financial assistance provided to States for the implementation
of programmes for the empowerment of marginalized groups, such as
education, skill development, and entrepreneurship ?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RAMDAS ATHAWALE): (a) to (c) A statement is laid on the
Table of the House.

Statement

(a) to (¢) The mandate of the Ministry of Social Justice and Empowerment is to
take care of the welfare of the poorest households of the socially, educationally and
economically marginalized sections of the society including Scheduled Castes (SC),
Senior Citizens, Sanitation Workers, Transgender Persons, Beggars, De-notified and
Nomadic Tribes (DNTs), and Persons with Disabilities.

To address the concerns of marginalized groups regarding discrimination, the
Department of Social Justice and Empowerment has enacted two Acts: the
Protection of Civil Rights {PCR} Act, 1955 and the Scheduled Castes and the



